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Shri Chatra Bhukhan Gogoi,
Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Roushan Lal,
District & Sessions ludge,
Karbi Anglong.

UWAHATI
AND ARU NACHAL PRADESH)

No. HC.VU-S2/2OO61 pt fo lA

^
Oclober,2024.

THE GAUHATI HIGH C
, NAGALAND
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Ref:-

Sir,

With reference to- the above, I am directed to inform you that you have beengranted casuar reave on 2a.ro.2024. Th" ,; r"* ,*, ludiciar officer avairabre at thestation shalt remain in charge of your corrt ,no oi.l'in"vo,jl. .oru*".

Casual leave.

Your letter dtd. 28.70.2024.

Dated Guwahati the{

yours faithfully,

sdl .
REGISTRAR (VIGITANCE)
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.HC.VIr-52t oo6t to( ,l
Copy to:

s(^e Project Manager, Gauhati High Court, Guwahati


